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‘....Republic has exclusive information that, there is rebellion against the
Mumbai top cop, within the Mumbai Police now growing......... ’

‘ So, now our rebellion is also brewing within the Mumbai Police itself, this

is off course a matter of their own institutional credibility......... '

¢ Shavan Sen is in fact following the case very closely and he has confirmed

£O US.ereruns

¢ ..Param Bir Singh is hell-bent on tarnishing the image single handedly
tarnishing the image of the Mumbai Police....... ’

" “__There is now a rebellion of swords brewing from his subordinates ...... ’
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